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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY
Second Session
BULLETIN—PART I
( Brief Record of Proceedings )

Wednesday, July 28, 2021
No. 17

The Assembly met at 9.00 a.m. with Mr. Speaker in the Chair.
Questions:

Four Questions in the list of Questions posted for the day were answered

orally.
Adjournment Motion:

After hearing the Chief Minister, the Speaker withheld consent to the
moving of an adjournment motion given notice of by Shri Thiruvanchoor
Radhakrishnan and four other Members to the serious situation reported to have
arisen consequent to the mysterious death of witness and the attempt to subvert

the Ramanattukara gold heist case after being summoned by the customs.

(As a mark of protest against the attitude of the Government the Members

belonging to opposition staged a walkout).
Calling Attention :

L Shri Sebastian Kulathunkal called the attention of the Minister for Local
Self Governments, Rural Development and Excise to the necessity to
appropriate not more than five percentage of the plan fund or own fund of
Grama Panchayats to its distress relief fund. The Minister made a statement

thereto.

1136/2021(ii).



2. Shri Anwar Sadath called the attention of the Minister for Transport to the
necessity to take steps to take strict measures including annulling of license

and permits of contract vehicles used for waste disposal to prevent these

vehicles from dumping waste in open spaces. The Minister made a

statement thereto.

The Matters under Rule 304:

The matters raised in the House by the Members under Rule 304 are listed

below:
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The Ministers concerned made statements on the respective subjects.
Ruling of Speaker :

The Speaker gave the following ruling on a point of order raised by
Shri V. D. Satheesan, Leader of Opposition regarding the issuance of Government
Order on 24" October, 2020, which was against the provisions in the Kerala Land
Assignment Rules, 1964.
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Financial Business :

Discussion and Voting on Demands for Grants in the Revised Budget for the
financial year 2021-2022

Shri K. N. Balagopal, Minister for Finance moved Demand No. V-Goods
and Services Tax, Agricultural Income Tax and Sales Tax and Demand
No. XXVIII-Miscellaneous Economic Services and Shri K. Rajan, Minister for
Revenue and Housing moved Demand No. VI - Land Revenue, Demand No. XI -District
Administration and Miscellaneous, Demand No. XXI - Housing and Demand
No. XXVI-Relief on Account of Natural Calamities for the amounts shown

respectively against them under column No. 9 in the list of Demands for Grants.

Shri K. N. Balagopal, Minister for Finance laid on the table statements
under Rule 236 (3) relating to Demand Nos. V, VI, XI, XXI, XXVI and XXVIII.

The cut motion Nos. 2, 3, 4, 5, 6, 7, 8 9, 10, 11, 12, 14, 18, 19, 21, 22, 23,
24, 25, 26, 27, 28, 30, 31, 32, 34, 35, 36 in the list of cut motions for Demand
No. V, the cut motion Nos. 1, 3, 5, 6, 7, 8, 9, 11, 12, 13, 15, 16, 17, 18, 19, 20, 21,
22, 23, 24, 25, 26, 27, 28, 30, 31, 34, 35 in the list of cut motions for Demand
No. VI, the cut motion Nos. 2, 3, 4, 5, 6, 7, 8, 9, 10, 12, 13, 14, 16, 17, 18, 19, 20,
21, 22, 23, 24, 25, 26, 27, 28, 29, 30, 31, 32, 35, 36, 37 in the list of cut motions



for Demand No. XI, the cut motion Nos. 1, 2, 3, 4, 6, 7, 8, 9, 11, 12, 14, 15, 16, 17,
19, 20, 21, 22, 23, 24, 25, 27, 28, 29 in the list of cut motions for Demand No.
XXI, cut motion Nos. 1, 2, 4, 5, 6, 7, 8, 9, 10, 11, 13, 14, 15, 16, 17, 19, 20, 21, 22,
23, 25, 27, 28, 29, 30, 31, 32, 35 in the list of cut motions for Demand No. XXVI
and cut motion Nos. 1, 3, 4, 5, 6, 7, &, 9, 10, 11, 13, 15, 16, 17, 20, 21, 22, 23, 24,
25, 27, 28, 29, 30, 31, 32, 33, 34, 35, 37, 38 in the list of cut motions for Demand
No. XXVIII were moved.

The following members took part in the discussion:
Shri K. D. Prasenan
Shri Anwar Sadath
Shri E. K. Vijayan
Shri Kurukkoli Moideen
Shri K. V. Sumesh
Shri Mons Joseph
Shri Pramod Narayan
Shri D. K. Murali
Shri Ramachandran Kadannappalli
Shri A. P. Anil Kumar
Shri P. V. Sreenijin
Shri Thottathil Ravindran
Shri A.K.M. Ashraf
Shri G. S. Jayalal
Shri M. Rajagopalan

Shri K. Babu (Thripoonithura) .



Shri K. N. Balagopal, Minister for Finance, Shri. K. Rajan, Minister for
Revenue and Housing and Shri K. Radhakrishnan, Minister for Welfare of
Scheduled Castes, Scheduled Tribes and Backward Classes and Devaswoms
replied to the points raised during the discussion. The cut motions were declared
lost. Then the Demand No. V, VI, XI, XXI, XXVI and XXVIII were put to vote
and passed.

The House adjourned at 4.56 p.m. to meet again at 9.00 am on
Thursday July 29, 2021.

S. V. UNNIKRISHNAN NAIR,

Secretary.



